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encouraging voluntary agencies and
supporting their activities, And last
but not the least is what we can do
is—1 supgest, Madam, that the House
should have an occasicn to look
into my suggestion quite seriously
1o constitule a Joint Comunittee of
both the Houses on Secial Legisla.
tion, and  this Jeint Commites
should serve as a watchdog com-
mitlee on  the  performance  und
implementition of the social legis-
latiocn and to repert to Parliament

its  deltherations, These reports
should be annually placed o the
Tables of both the Houses and

should be discussed in both the

Houses.

Now, Madam, [ end by saying.
let us all continue to build a socicty in
which the age-old prejudices against
the girl child disappear and we have
iraly an  egalitarian socicly in which
there is no discrimination against
the child on the ground of sex.

Thank you.
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S 0 fagwr g3 £ wiEEm
frdre o wizq 9T 1 faara @y

gt SR gD 30 faar 2 fram
Y ogedl RTTRAT Q ALY A
far st @ar 9T 1w fodge wax
FFAT AAT O TFi 2050 gunit ) 4§
S (AR O O oS A C A E I E R
¥ qw § am, az gw faida A
r | FWT A o ﬂ o

ﬁ.ms* aﬁ% v

WA, FAIT Ag wEl & A
& A wEt 7 ovgr fagr A
9 AR AR AiET A A gaw o
FE T 1 EAID wal? & Az %ch
M wfwn g fr gdfadon @4
3fa a7 grafia g faan qrdm
AaY & AR faer W Ty
¥ gle &, A wAl & raifid
f\ﬂf Ag1 19757 A% ara A7 Tl
ar , =1 qfeaar fgg wiaw & ara,
g awdg 7 F afpT § oak arm ar
'(W) e ar 9
S HEL

1976 ¥ ¥l  FIFG  FAT
WM 3F Ara-aaft WA & Al a6
SET 7 festrdl_FT_Wr ww _ wleEy
ar for g d599 ¥, Taw & afaa
W0 3470 1 1976 3 0¥ aF
14~15 T § 73 & 71 A=xd 7
930 {0 1 T4 AWIT W Fuw 2,
EERAS O ger g o afmd o
TATIL W owdd " WqBisl ddEr
WM, 73 gaar N § gy @
ATEAT &
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s @Tex 7wi]

@t &% AW ANa  TE &t
adqTe § TAF ATHa @ 3% 90 2

] :al:%‘i'ﬂ‘fe.-. ECA Tt
A aga an zf TEieT e Fafa

Er | 35} %I "ﬂ'l(l HIHEVT G
yan oI A% HGT IRHET F90 W

SR SAaT & afw NeaEE 4qioa
Ts"ﬂ' a9 STIM gy 997w iy
FATE FAT EO0 ) FTR HTA Al ';.f‘J-
£TLHIRIA afmrﬁ ot T @y i.
§ 933 gy fodl b SriAr ®T90
& ToF fwr OHIHARE F WO
aseg a3l & & owiw ¥ ofawte ar
EHEEHES] rq’rfq.qrm SENY I AT
W1 FEE Al TE.EwA & §iw
FT wfgRiT amE a3Mw & Hiagry
® AMaT §3@ fEar «ngar
{earen® )

g A9

e

GFEY, T4 W A 25 Rad
HEIFT w2 MT  AILFT 2TTEH A
ICICA I S eal A R
AETT A WY TIH FIA IS0 B

fg oy Ag-a¥tz  § Sy N G
!TFJ?»T( M gfrad & SO,
Y gat afeEat &y @) arr & 0
FAAGTT 40 a1&E A 3@ AW W)

afaar ma g7 w3 mafad A ad
Tu¥ |
fsar Svgar o

qIFATL 360 FUT W70 WaTH

arair & far ;a3 ggItaeaEy,
QETTRGEG agl & oAen gy ]’y §
(sraw=) ...

CIRE

e LR ST
eqrfay Faur

VoulvR

aF W #797 F0aT qrn
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W ghT e wiAT & e

Foite «r @E i
s /UL "g P TR BETT T
TV #, U5 @Sy wﬂ FT g T
TA; A4 ¥ 3n Haw ¥ AW AT
STAATE ] A gadl 3 ua’r-m
WY TR

qr 20 g
T AT 20 1 43

fagy A&, ﬂmv R a1

EEe -nﬂ T EaYi B Waie &
Bl %m‘f 3 g7 wifey, ?W,wo,,r;aefi
DR IR L L L G
wtars &9 W ¥ 77 E o
gait qdr T O§ @vgew [ 8 o
's}"ﬁf q'c"(a PECIICEIC I AR ERE

J W amart =@ =T Ene ¥ ffey
i wr:r.n‘ THEIRT WETE ¥ gl
5T A ol owl WT AwE &
sfeT 9T qTfeqard aar W awa
& amrT g Tfg¥aTE aTaw &
FHERTT % f@ens ¥« WIGT &
Iy 9Y, AR HT T HIqT @Al
g AT, awmfaat 9 9 gare
F gat qfeam e Y, g w1 A
s Qw2 8w wwy Y @ Aay
=8 F ) ®R ¥ W9Iw o g
qT M4 FT aFd § | a5 I ¥
gl fatwm Aifs &l 9T @h w1
g8 Jad & 9 T@ A faegram O
=g A7 {gaar W g9 370 2
gare aymifs sraew swdal § |49

a sfas B v vwr s Elnea
TET3Y %_Sﬁa'f TG I CO i

U BaTd fedr @ ot
TRdi BR TrfEats |
¥ gfeq wifyvaiT 59 &
-:T-' J“"ui mr‘ 2 gEeT
BT 9I9E R «qﬁ‘r EE
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Frafaar g1 wrd Sy EAEF A W@ &
wid # g fAasat wifaw
g W@, aEx arffar F fau @
aft afes Aart ¥ ol weEfg
g M M @ 9% F AR N
% faz faac ®fwq wear Q@ |
arqtfar & fao Wt Mifae @ @
w g W gn ¥ fy ardfaar
@y QW AR A F Iq1THSY
21 Wi A IAF ¥Q T A FgA A
ghigfar v s fag agr asda @ 2 1
arFa qEET F 9F AN tasn‘r FT
Nrr R fm e %mw wm‘r frmt
g w3 R\ RegFars q Ry
g\ﬁm WA gy At @R @
g 4 ,gritfﬂ' & o TEI_ g J3r A HF
2 FFr AT HEW ®Y gEE
=g Fr1 27 a7 aw 37 afaqi 7
geaf Fo@ ot wy foz o guE =R
2 W & R SET whIw W esdaar
Sy gy § gfya 3w & 73 ¥
g3g%gs Wi oy @ w1 wfrere @
BT 9IHF IR FJTHIT 973 3V )

Ty U7 fr A3 AT I MR
®igg 50 U 4t 2 oong 2t ad
W 3387 7 AT ATT ARG HTAT
A

e {ITM IT GURIC &1 fa@y
51 ?".‘ iag fayTr sy fawry T
7 TN T oWwN IE wITeRr ¥
FIIW a3 g Hff zam a' el it
atsT 47 W97 £ f5 97 1951 9 93
T3 IIIVT AT e gE AY g
aﬂ" LA AN ] qrq—}mra. £t IR
1Tr*' l'{ farar a¢ ;,;'r'ﬁ My me
Eﬂ??f ¥ g7 AWt AFEAT F] afz
& qAmT Al I M GETAY
g g T oaT 1951 & wArEd
?;’ :r a7 Tﬂ' .‘S‘ [ v-.'TT L Tr\,d-.r.(
AL [T TarT o

a5 2 oA ArzEr 3,
zh. CFr A F o watra o 3arA
#r featanid Ty R ward o) g0
T owAr WEY ¥ o4 gl w5

AT A TLAAIT AR EW fp AFTET
FOATHT FFOT R s1THW 7Y awadl-
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qig gary ¥ fawe wm E ) gared
£ o} 3ar FUY & g ¥

A, gar an w W wfva ]
nf-dw N augt ¥\ BWIIr TAT aH
q¥ ¥ 93F QT A5 qrar o o
o, qEed Ta-, niEoTH Tho, HIA
afgda 7 a7 ga® afada & weT ot
sgrad) AT § ) W A AR eI ATy
FWT 2 03 39 T & IAF7 wis-
argdl w7 yiwA T TQ 26 WA
} ITF) @iy TWIET 28 T4 FY E o
nE AW 93y WY u® & g’ ur )
qT% qﬁw, 3 frr E o wig o,
28 79 F2 4 4r dfg gl Tg
F & 4 TR gEIT 7 28 99 @T
& B w3 FIag WA, Taw Fiuw
W@y w1 wsel w30 fanh fy ool
¥ TEY Ity Wl w99 gdi &y
giens ¥ dst s wafy gur
ATV FXY B ATAT QTey EY o )

qraAT, G GG ¥ aTN
ARy W adfaat § ey de o
SIS & A " fag sﬂ 52 g1 &Y
QT @rEr 93 -7 awWr F ggdn
& S TR wweArdl a7 qreen
FO H 23 THIT %A gAY 0 T4
a5l Fgra wE fawra iz o wew
Trarrfa oY ¥ 12arérg WY QAT wEAt
iz 2, sax sfrazgiva  wawal-
PGETE LU CIC IR GO | - 1)
g=331%x M7} Safge

THE VICE-CHAIR MAN (DR.
G. VIJAYA MOHAN REDDY) :
Shri N. E. Balaram to make hzs
speech seconding the Motion.

5.00 p.m,

SHRI N.E. BALARAM (Kerala).:
Mr. Vice-Chnirman, Sir, thig tiwe
we ore discussing the preblems of
onr connfry effer holding eluctions
in 2 number of Assemblics. Now
T think the prlitical picture of ke
cruntry iy very clear. Wet conly
that, 1 think the verdict of the peaple
ig also very clecy. What they wint
t0 bave iga change, not only ¢ chan ge
of party or perties, not only a



315 Motion of Thaks on

{Shri N. E. Balaram]

charne of government, but what
H‘cv ore  more inlereged i ojg g
S s ot palisieg. Y one looky

uu) e gnoszh made by the Presi-

de. a5t osee thal there ore ¢
number of dndicadons et o,
Croveramend | TRy to follew o
w2 oW They  wint

e palicies. :
hut rofooam ,c,y Wity

tainis oz, Beoilize ihey
.“wc alroady ‘n:. ted o numer

probloms ©hlel are very sorivus
p' vhlems whict well te ’,?~;c3 {hne, witich
nud BRIV gravion of ali sections
of the p{,(,nl of ol nattie,, w
ﬁmn a sointion, [ do aou
thege problem, caa be sidbved over-
nigh'.

a chnng
saying i
[ do

v

sk

Asls nu chere sre o bumbor of
'r:rr-i".,xm which f.xy vove inhertied,
A st ol p lﬂ. g s fnoge which
have been anleashed by Ju foreeg
of communuiism, fundomental i
and . ()l“c utse, yestor-
duy ar

! W i L, S0 n "l\'
cussing  than :

g

Loy

stfficie

- £
thers e o mimber o La n
approsches, the ent irc H:ms.c iy
one on e gueshion uf‘ tow to

tackl: sOMe of 1hese problems, esgpe-
cialiy the problum (,f. K:;Ijm!r.
Tomotrew or duy aftor, we ore
going to diccogs the weblom of
Punjob. The preblem of commuyra-
ligm will algo Fo comng up in the
coming days. 1 am ot tuhing inuch
time on any of thege preblemg,
but these ara very ll‘m Frant pie.e
blams whid, require the eocperi-
vior of «ll scctions of the pcupic
of the coutiry, of -ll ard
groups

P
2
oy
P
-_
m

Here, 1 would soy, what 1 find
is that this Government fay gof
a gpecific apmonzh widel T could
not find in tie srovions Gevern-
mend.  fam eaf whiliying thiy oppor
tunity to criticige the previors Go-
vernment. i am only gaying wl hat
is new in t’w:r aporoach. There is
something new, according to me,
They are openly ghuring— e.;pccmlly
the Prime Ml“lslcl‘-— their views
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with all the parties. They arc
shur'ng their views with us, shar'ng
their views with the Qpposition
partie,. They are listoning 1o tae
opieiong, criticismg cnd suggestiong
from ail thege g-‘ariies and  they e
meking o search for a mationrsl
congenstig on @ anmber of ‘mpartant

arablems. ]L.x:\ oot new

Tnoihig couniry o winich did nor oo
Mmool post,

with the rosult *har,

! 11117.\, e noliteal atmoegptoe
iy liltle \s.L reluned wad the o~
phere Ter is : "L} Ay
some  higtoriang o ¢ 1 tho

pagt, 1!\03’ started theiden of cyresging
a agundred days’ perfomuance. Huf‘-
dicd dnayy of }~: pileom. i wog
the first higtoricel assess Ef‘cht of
hundred dayg. [ do not know why
we ars getting guci o method here.

iy W onifp
100 davs, I—S\.U

Mow, here o
that :355:;ssmeﬂt ef

i we dggess ¢ hose MO0 duvs of active-
tigg of thl, Guvernwent - Iom e
soving that ofl the activitd t’\ 0‘ the

e currend out bUz

H. ‘s" ‘l.. Uu]c"‘i\'CIy S65Css 1y i ,1l\ tiey
of 1he Government, vou
thzet

(G508 IR T I H
?t heg an approcch of finding
inpg to the problemig of the

iy on the bids of notions
“"l\cnm.:“. Not (‘J‘zly thet. ’rt\,‘
weitt to pegurrect b old, nations ]1-'
sccepied policies.  Thwt elyo they
are dotng, 1 think my friends wil)
algo agree with mic that mere and
smere congultations, menninaful con-
gultufiong- not  congultaticn for
r-."l wiltstion’y gake bt weaningfur

gulefren— J* ¢ of viewg wiih
\].c Opn\,!u‘n wrtigs, ond  logd
thinking along with the Opposition
parties, wakes & dont (o reach o
uational congengitg on & numbor off

That g the woy v which

thig Government is {unclicning. |
quv support that qort of enapproach
And that is why wc were able (o
form o comimiitee on the quegtion
of Kashimir. Cn & number of igsues,
in the futore alyo ke Governmeni
may follow the came policy and
cven be nble to find consenusg on
mast of the isoes.

TSSL’CS.
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Naturally, a question will arise--
why thig attempt to reach a consen-
sus policy now? The

consensus, according o me, ig not
a policy of convenicnce, not a
policy of pragmuatism nora policy
of opportunism. Ji is mot even a
tactical device to get out of gome

impogsible impasse. don't Lk
s0. Tntg policy has arisen cui of
ue objective conditions of thisg coun-
1ry At the stiitade of the Goverie-

<
ment, &2 15 out of the objective

giaatios in e ¢ voand the
subjecve respoaise on the part of
the Gowvernment thay tiaig policy

Nty arigen hecuuse fhere are a number
of isgnes to be tackicd. In the past
it was a4 one-man rule. Tt was
not a party rule in the pagt, T don’i
ihink that Opposition partv itself
will agree thut it was z-. purty rule.
It wag a one-men vule and her
onz-man vuly was taking 4 3
tHion  of confrontation. They
st following a policy of  congeitsics
or ergciliaton or discdssicn o
debate, and they were not trying (o
understand the view points of others.
They were fotowing a o policy of
confrontation o many ocgasions.

o ey challenged the vatire
democratic opinteny of this couatry

sad that ij why they were forced

1 withdeaw the Bill of Defumutinn
I remeinber those owctgions, if
you ook at ihe whole _l_x,ht hiigiory
of the previons Govertiaent, 1t wag
a peried of confrontation.  Fortung-
tely, that period of cfmi‘r(mtzz:mn
ig over and [ oray rhat that period
of confrontation shuul(i never ¢omce
up in the country again,  'We should
not allow the pohuy of confrontation
toraise ilshead agatn in thigcoun:ry.

we want is o policy  of
comsenstis to sohw  the
problems. [ think this policy will
bear fruin. This polley cansolve 2
number of problems. So, this s
one thing I have found in the ncw
Government. The same thing I
nave seen 1 the President’s Address
also, The approach of the entire
Address shows that they want a
policy of consensus. Somebody

What
sational

policy of
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was saying that there are parlics
with opposition supporting  the
Government. I don’t think m»
fricnd, Mr. Vajpavee. will denv it

suppoiting.
got oppostic

Of course, we  are
The partics which have
views, are supporiing this Govery
ment.  As I satd. the basis is tha.
all of us are trving to find cut
tions on the basis ol consen.us
and be Primz Mivister s koon
very i;ceﬂ ~ that is a very big thing
to sha~e his vicws with  othees.

.
AARR R E}

That is a new thing  thut 1 Luve
seen, a mew sHuation has  coe
about. [ think, this Goveranoo

will continue with this policy. and

that is very much ropresented by
the speech made by the President,
T said that we have inherited
number of problems. Cne  type
of problems { have already men-
tioned. € do not want o so inte
thenw i and again we v
been disciyssing them, and
discuss them again, the probi

of communatism, Kashmir, Pu
ete. But now we are fucing ave
sel of probloms,  Unfortunately

I say “t.l.nmsumdtcly" -somehow  aa
tmpression hias been crcaied in the
minds of people in some of our
peighbouring countrics, I am noi
saying, Al the neighbouring coun.
trics.”  Some doubts
created that India is plavicy o big
brother role. Such dovbis hase
been created in the minds of L
of our ncxrhhoun.~ countries, 1
am not talking of all the countriz,
especindy Pukistiin, but some othur
countrics, for instance. Mepal. 5i
Lonka.  Beeause of the actividies
ol the previous Goverament un
impression has created  tiasn
this country s playing the role ol u
big brother. Slowly this Government
is {rying to remove these doubts.
Fortunately. this Govermment  is
trying to remiove those impressions,
I think this is a right thing that they
arc doing, they are moving in the
right direction. We should not creatc
doubts in the minds of the people
of our neighbouring countries that we
are behaving like a big brother

LR Nt
ylitv & [N

e
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We want co-operation of all the
Zountries, especially the South  Asia
countries and we should use the
SAARC as an instrument for that.
Weshould try to erase the impression
which has been created during the
previous regime. It should be
removed. There also we want an
open policy, the same approach.

SHRI V. NARAYANASAMY
{Pondicherry) : Replacing Governors
1s the new direction,

SHRI V. GOPALSAMY (Tamil
Nadu) : He is speaking on external
affairs, and you arc speaking on
Governors.

SHIRI N. E. BALARAM : I
am 1t splaking oa black money
quasiton.  © know what it is anl
how it spoiled vouny men alsy.
don’t want to discuss about that.

SIIRT V. GOPALSAMY :  He
iv talking about our relationship
with our ncighbouring countries.

SHR!I N. E. BALARAM : [
am talking about the imoression
created by tne Rajiv Goverament
inthe minds of so many neighbouring
countries that ladia is behaving
like a big brother in spite ol our
saying that we ar adopting a
policy of non-aligamznt etc. ot
Thz rasult is, doubts are there in ths
miads of other countries.  This
Goveramsat is slowly  ramoving
that tmoression. They arz  not
standing 01 prostigs. Thzy are
azootiating with ol ths ¢ouatries.
Thzy are aziotinting with Neopal,
They ars nzgotiating with Sri Lanka.

133 e Sraveernenr will Ao so
vy % Ty quesiion of tatkiny wyith
Palisivr. Doa’t forgst the n2apl:
of 2akistay, Pakistan s fatally
sovivoilal by oa szction of antis
Drban rmoann Toors avs a nandHar
of dzmoazeatic 2aztioas in Pakistan,
Yo shottd nor Forzer thar oace it
was a4 nart of this great fand, That
trashition is thers. Doa't forsgel that

[
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tradition though the division has
taken place. So, on that question
the Government should take a
bold initiative. In spite of the
difficulties, in spite of the belligerent
attitude, India should take a bold
initiative on the basis of the new
approach that it is adopting now.
These are the second set of problems
facing our country, to which our
Government is applying its mind.

There is another set of problems.
They are very difficult problems.

When the previous Government
was there, there were a number of
new policics. There were about
thirteen new policiss-—the new econo-
mic policy, the new textile policy,
the new tax policy, the new educa-
tioa policy. the new export and
import policy. My God, how many
new policies were thare! But what
did the pzople say? 1 don’c know
whether the Congress Party bas
taken stock of the election results.
So far 1 have not read anything
about it. That is their business.
Buat t do not ask the Congress parry
to have self-critical analysis of ity
own defeat. That is their own
business.  But I want them also to
know that the people have already
rejzcted almost all their policies.
They waat a4 new policy. That is
the verdict. The verdict has some
meaning, whether they like it or
not, on all sorts of your new policies.

SHRT MURLIDHAR CHAN-
DRAKANT BHANDARE (Maha-
rasitra) @ You should talk about
ths verdizt in Kerala.

SHRA N, B, BALARAM : The
verdizt ia Kerala about the slections?
On: of your sironghold szuts was
lost. ‘That is what you are tallding
of a3 vardier. Tae verdiet 1y there.
Thsy did ant analyss the moaning
ol th: verdict. Iastzad of huvine
an objsctive analysis there was a
whisparing going on that within
thres or four moaths this Govera-
ment was going to fall. Their tirst
question was who would be the
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Prime Minister. How many people
want to become the Prime Minister ?
They were raising such questions.
Who would be the Prime Minister?
The Prime Minister was elected.
Now, I think they require a thorough
study about their own defeat. It
is a big defeat of your own policies
and methods. You must accept
this. This mistake should not be
repeated on the part of this side.
I am not going into the details of
all the policies. At the time of the
Budget debate I may, but for the
moment I want to spcak on one or
two policics. What was the new
economic policy? I want to know
what was the nct result of your
new economic policy. We are facing
very difficult fiscal crises, debt crises,
balance of payments difficulties and
a number of other difficulties. Our
economy is not very healthy now.
I think no economist will disagree
with me on that. In spite of all the
tall claims, as the President in his
speech said last year that the agricul-
tural production had slowed down,
the industrial production had slowed
down. Why? What happened to
this new economic policy ? The
net result of the new economic
policy was to produce more durable
consumer goods for the rich and
upper class and they adopted all
the anti-poverty programmes for
the poor people. Those were the
political and economic lines which
you were following.

PROF. CHANDRESH P.
THAKUR (Bihar) What about
the foodgrains production to the
tune of 175 million tonnes ?

SHRI N. E. BALARAM : |
agree with you on that. You study
that report. What did it say ? It
talked about food production. 1
agree some production is there, [
don’t deny that fact, but does that
alone show the sound health of the
economy ? Would you argue like
that ? 1 don’t think. T should not
deny that there is some improve-
ment on the cconomic front.
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PROF. CHANDRESH P.
THAKUR : My friend, Shri Bala-
ram, is a very learned person. In
his emotional outburst he is ignor-
ing the fact that 175 million tonnes
of foodgrains production is for the
benefit of the poor people.

He also must realise—if he has
forgotten he should remember that---
as income grows, people eat less of
foodgrains. More money is spent on
non-food items and to the extent
that rich people are not cating that
much, the magnitude of foodgrains
available for the poor people is all
the greater. (/nterruptions). ..

SHRT N. E. BALARAM : |
think you might have read Gadgil’s
report about the Fourth Five Year
Plan and how he criticised and how
he pooh-poohed the trickle-down
theory. 1 do not want to say more
than that. Your economists have
been arguing about the trickle down
theory and that is what you have
been repeating in the House and
this has been pooh-poohed by Prof.
Gadgil. Thereafter you have thought
about introducing the anti-proverty
programme. Do you forget that ?
That is what I am asking from you.
1 am questioning the main thrust
of your economic plan. The main
thrust of your economic plan was to
produce more consumer durables
for upper classes. That is why you
have produced a big network of TV
throughout the country. That is
what we are facing now. 1 am not
against the spread of TV. But
what is the net result, I ask ? Now,
what was our TV doing ? Instead
of improving... (Interruptions)...

THE VICE-CHAIRMAN (DR.
G. VHAYA MOHAN REDDY):
Please listen to him. He is present-
ing his view-point. He is present-
ing his side of the picture.

SHRI VITHALRAO MADHAV.
RAO JADHAV (Maharashtra)
Sir, in 1979-80, when our party came
to power, the foodgrains production
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[Shri Vithaliao Madhavrao Jadhav]

of the country was 120 million tons
and when we left the Government,
it was 175 million tons. It is an
achievement of the Congress Party
Government. You should remember
shis thing.

SHRI N.E. BALARAM : 1T
never deny the fact that there was
an increase in foodgrains produc-
tion in the last few years.

1 do not deny that. We have to
discuss other things also in the con-
text of the Budget. Are you con-
testing my main point ? My main
point is, the main thrust of your
Plan was the production of more
durable econsumer goods and you
know what we are spreading through

the TV now. Are we utilising the
TV to spread the message of unity
of our country, to raise the aware-
ness of the common people against
the dangers of the country? What
are we spreading in the TV ? We are
spreading throung the TV brand
consciousness about these durable
consumer goods. If you make a
study, you will find that for the last
five years, the part of the national
income coming from the adver-
tising industry has increased six
times because of this. (Interruptions)
I am saying that if the present
Government also go in the same way,
with the same brand consciousness
propaganda, 1 think they will be in
the soup, in difficulty. Thatis what
I am saying. Why did the people
reject you ? Why did the people give
verdict against you ? It was because
of your policies. The net result of
your TV was that through the TV,
they were spreading brand consci-
ousness. Even a child will say, Pal-
molive, Palmolive. What is it ? Tt
is called the brand consciousncss.
[t has been condemned by all the
scientists in the world. That is
what your TV has been doing for
so many years. Don’t talk of the
new economic policy. I say nothing
more about it than that. Professor
Zhandresh P. Thakur raised a re-
levant point. 1 will reply when I get
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a chance at the time of Budget
discussion. Now, the second thing
was education. What happened to
the Educational Policy ? What is
the percentage of literacy now in the
country 7 Where arc we now ? How
much we have improved ? What
improvement is there ? Nothing.
There is no substantial improvement.
How many primary schools are
there ? The condition is very poor
in the country., We are ashamed
to say that even toduy in many areas,
people do not know how 1o write
and how to read. There are a large
number of villages like that. What
has the education policy achieved?
We know the achievements of the
New Education Policy, the New
Economic Policy, the New Textile
Policy, etc. I do not want to take
much time. There has been a fiasco.
They have not improved cither the
economy or the culture or anything
in the country. On the contrary,
they have created numerous prob-
lems for the country, for our people.
Thatiswhatam saying. There must
be some self-assessment on our
part,

Now, L would like to say one
more thing before [ conclude my
speech. This Governmeat is trying
to restore the democratic traditions
of our country which were slowly
disappearing for the last ten years,
especially for the last five years.
I do not think anybody will question
my statement because all of us know.
(Interruptions).

PROF. CHANDRESH P.
THAKUR : I question.

SHRI N. E. BALARAM : If
you question, you convince me that
it is wrong. We are debating with
you. (Interruptions). The first
thing is, this Government wants de-
bates, meaningful debates. There
are two types of debates. This Go-
vernment wants meaningful debates.
Whatever  good things you are
suggesting, we will accept, we will
not reject. This Government is
trying to restore some of the lost
democratic principles. (Interruptions)
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For instance. thercis the Lok Pal
Bill. Weare going to discuss it.
What is the intention, what is the
approach there ? There was a sort
of cynicism developing inside the
country, {rom top to bottom. There
were cotruplion charges against the
Prime  Minister too. Corruption
had become the order of the day.
How to get rid of these things ?
They are introducing the Lok
Pal Bill. 1 think it will create some
confidence among the people. If
you properly debate, arrive at a
consensus on the Bill and imple-
ment it in the country, you can
create confidence among the people

and go ahead. (Interruptions).

SHR! H. HANUMANTHA-
PPA (K:rnaroke) Please
yield for a minute. We  have
already scen how the Lok Pal has
functioned under the Janata Dal
Government in Karnataka. (Inter-
ruptions).

SHRI N. E. BALARAM : 1
do not want to answer because he
is my freind.

Now they are thinking of chang-
ing the Postal Bill. Do you know
what it contains ? When the Bill
comes you can sce. Don’t forget
that all of you were supporting
the most atrocious Dcfamation Bill.
Your mind, mood, everything was
spoiled. The  entire democratic
consciousncss in the Congress party
was spoiled at that time. Ulti-
mately, the whole consciousness of
the country rosc like one man
and so you werc forced to with-
draw it. But the mood

was  such in  your party.
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Can you imaging 2 party existing in
the world without having inner party
al=ctions for seventeen  years ? This
is one of th~ wonders of the world.
A party is ~xisting in the world with-
out innur party clections for seven-
taen years. There s no democratic
canss doveloping. "t wovld take some
time, according to nn, for it to deve-
lop in your pariy. This is the best
opporbunity {or that, Now they are
iiroducing the Postal Bill.  They
2re introducing a Bill, ths Prasar
Bharaii Bilf. Somcbody was saying
that  ths telsvision was uszd for
BIP purposas or Shiv S:na Pur-
porex. I that is so, I do not agree
with that, T am totelly agninstit.
How wa can do it ?

PROF. CHANDRESH P.
THAKUR : What typs of democra-
¢y is there in the Communist Party ?

THE VICE-CHAIRMAN (DR.
G. VUAYA MOHAN REDDY) :
We are  not discussing it now,
W can discusy it privately.

SHRI N. E. BALARAM : 1
can give you a sceret now., About
200 Congress workers are going to
join my party the day after tomorrow
in Krrala or in some other state. ..
(Interruptions). .. L do not want te
mantion the place now,

SHRL V. NARAYANASAMY:

This is your imagination.

THE VICE-CHAIRMAN (Dr.
G. VIJAYA MOHAN REDDY
Donw't rmeply.

SHRL N. E. BALARAM : [ do
not want to roply. What I am saying
is tha' tly; Prasa: Bharati Bill may
be impoerfect. Tt maquires seme am-
endment, [ agrce. But how can we
conirol it ? How ean we control,
“ws meaning the pcople the re-
presentatives of ths people ?2 I do
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not want to say anything about the
last Government. How it was misu-
tiliscd ! [t was terrible.  Somebody
was talling that he did not want to
open tho television bacauss he was
foreed to se one man’s picture every
tims. Even poople go to soe the
most beautiful picuta, ths picture of
Sri Krishna, the picturs of Bala-
krishna only once a day. It is the
most baawtiful picturza in the world.
It is the most buautiful picture to
look at, but cven thet is seen by the
people cithar narly inths morning
or in tha cvening, once in a day. Not
every time. They don’t lik~ it. On
the television, we ware forend to
see 24 hours the picture of a man,
a single man. What an unfortu-
natc situation in the country! Sir,
let us have 2 new thinking about it.
They are introducing the Bill. Do
vou think that the Bill is intendsd to
misuse by this Govarnment ?
You can change it. We will accopt
it, My point is, we want 1o rastore,
this Government  wants to restore
the democratic traditions in this
country. By way of discussion and
by reviving the domocratic  institu-
tions, wa ara going to introducs the
Bill. { would lik: to mak~ only ona
request bafore I conclud~ my speech.
The point is.. (Interruptions)... 1
know we havs differences; otherwise
1 would nol have joincd this party.
Let us dubate. My one raquest is. ..
(Interruptions), .. 1 was thors. You
know, my last speech in the AICC
Session was jn 1939. f{ am saying
that T was there and aftarwards 1
said good-byxi, My one requast to ths
Govsramsnt is, thay have mantion:d
that all ths land Iegislations will
bs put in the Ninth Sch-duls, [t
is 2 very good thing that all the
land legislations should be k~pt in
the Ninth Schedufe. Not only that,
in a numbsr of States the Agrarien
Reforms Bills arc not evan intro-
ducad. Tak~ for instancz what is
happening in Bihar. What is, the

voot cause of vilencz in Bihar ?
What is the root cause of booth-
capturing in Bihar 7 What is the

root cause for the killing of a large
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number of ageicultural worksrs in
Bihar ? What is the nead for or-
ganising such Sanas. I would liks
to ask thsse questions. [ am not
asking you ; I am asking myself
only.

SHRT V. NARAYANASAMY :

What happened in Mgham 7.
(Interruptions). . .
SHRI S.S. AHLUWALIA

(Bihar) : What happanzd in Meham?
. .(Interruptions). ..

SHRI N. E. BALARAM : I
am making a point and you are not
following what [ am saying, Some
pzople cannot understand  whatevar
othars say. What can I do ?...
(Interruptions). . .

THE VICE-CHAIRMAN (D:.
G. VIJAYA MOHAN REDDY) :

You don't listen to tham,  You just
speak.
SHRI N.E. BALARAM

There s a saying in Sanskrit,

NSRAATTES |
AGATATET T

vaides gifauna fanes
ganla qm2 Grufs

[ will give the English readaring of
it . If onc is ignorant, ona &an be
taught easily. An ignorant mgn can
b taught eastly. Tf a partson is a
scholar, he can b~ taught much
more sasily. But, in baiwann,  therc
is 2 sat of prople. Thuy know somsa-
thing and they do not know anything
else. What can you do about these
people ? You cannot do nayihing
at all ... (Jnterruptions).. Even
Brahma cannot do anyihing and
even Brahma cannot teach them. You
are also that set of peoople.  What
shall T do ? Nobody can teach you.
That is the position now (Interrup-
tions). ..
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SHRI VITHALRAO MADH-
AVRAO JADHAYV (Maharashtra):
You think you know everything?
. {Interruptions) . ..

SHRI N. E. BALARAM ¢ais
is not what [ am saying. Thiv vas
written by Bartrihari and not by me
...(Unterruptions). ..

SHRI S. S. AHLUWALIA: [t
applins to you also ...(Interrup-
tions). ..

SHRI N. E. BALARAM: What
[ am saying is that we should imple-
mant th land I gislation. Thay should
impl.mant as carly as possible the
land logislation throughott the coun-
try. That is what is now required. In
the past, it was neglecled, terribly
naglected, with tive result that the
landlords a7 holding the countryside
today and 2 larg: numb:r of move-
ments are taking place. We know what
they want. This 1s my roquest,

I sce the new approaches and the
changss in this and [ think we will
have sufficient discussion on thase
things and the Prosid-nt’s Address
has given us an opportunity for that
and I fully sscond the Motion
moved by Shri Virendra Verma,

THE VICE-CHAIRM AN (DR.
G. VIJAYA MOHAN REDDY):
Now, thara are 83 amandmeuts which
are to be moved. Now, Dr. Ratna-
kar Pandszy.

DR. RATNAKAR PANDEY
(Uttar Pradesh): Sir, | bag to move:

1. That at the end of the Motion,
the following be added, namely ;-

“but regret that the Address
does not condema the Government’s
dzcision to diastically scale down
the sgeurity arrangements for Shri
Rajiv  Gandhi”,

2. That at the end of the Motion
the following b: added, namely:—

s
“bat regret that the Addres
does not mention about the failur

{15 MARCH 1990 |

the President's Address 330

of the Central Government to
curb the activitics of anti-nationai
and szeassionist forees in Punjab
and Jammu & Kashmir,”

3. ) That at thaend of the Motion
the lollowing bs added, namely:—

“but regret that the Address
dosgs not mantion the steps propo-
$00 to b tak:n by the Governmant
to solve the Punjab and Kashmir
problenis”,

4. That at theend of the Motion,
the following b2 added , namsly:—

“but regret that the Address
does not contain any concrete
stepsto solve the  Ramjana-
mbhoomi Babri Masjid dispute.”

5. That at theend of the Motion,
the following be added , namely:-—

“but regret that the Address
doos not condomn the failure of
the Government to curb violence
in the recent Assembuiy elections,
especially in Bihar and Haryana”

6. That at theend of the Motion,
the following be added, namely:—

“but regret that the Address
docs not condemn the Haryana
Government for its allaged role in
the Mzham  Assembly poll in
Haryana reeently.”

7. That at theend of the Motion,
the following be added, nemely:--

“but regret that the Address
docs not montion about the steps
the Government propose to take
to solve the unemployment pro-
blem in the country”.

8. That at theend of the Motion,
the following be added, namely:--

“but regret that the Address
does not contain any indication
of the Government’s resolve to
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ameliorate the lot of women folk
in ths country™.

9. That at theend of ths Motion,
the following bc added, namzly:--

“but regret that the Address
dosas not refer to the stops the
Governmznt propose to faks to
arrgst  the riss in prices  of
essential commoditics.”

10. That at theend of the Motion,
the following be added, namly:—

“but regret that the Addross
docs not mention any steps pro-
posad to ba taksn by the Govarn-
ment to propagate the use of
Hindi for official use throughout
the country™.

THE VICE-CHAIRMAN (DR.
G. VIJAYA MOHAN REDDY):
Mr. Kulkarni. Not here. Yes, Mr.
Bhandare.

SHRI MURLIDHAR CHAN-
DRAKANT BHANDARE (Maharas-
htra): Sir, I bsg to mowve:

14. That at theend of the Motion,
the following bs added, nam:ly: ~

“but regret that the Address
doss not mention about  the
unconstitutional and imnolitic
dissolution of the Jammu &
Kashmir Legislative Assembly
by the Governor of Jammu &
- Kashmir.”

15. Thatat theend of the Motion
the following be added, namsly: -

“but regret thai the Adidress
does not mzntion about ths failuce
of tha Central Governm:nt to
curb th= activities of anti national
secessionisl foress in Punjab and
Jammu & Kashmir.”

16. That at theend of ths Motion
the following be added, namely:—
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“hat regret thal the Addrass
doos not mantion about th: st psy
praposed to b: tuk:a by ih:
Governmeal to solve the Punjab &
Kashmir psohlams.”

17. Thatatth end of thr Motion
thy following b: added, namlv: -

“buat regrat that the Adless
does not m:ntion about th: staps
the Governticnt proposs to taks
againet rising cost of essntial
commoditics.”

18. That at thrend of the Motion
the following ba added, namsly:.—

“but regeat that the Addosss
does not m:ntion about th: st2p;
proposed to bs taksn to prevant
abuse and exploitation of the girl
caild in the current [nternational
Year of the Girl Child.”

29, Thatattheend of the Mation
the following be added namsly: -

“but regrst that the Address
does not mantion that ths Govarn-
ment’s action in calling for en
masse resignations of the Govar-
nors of all the States has devalued
ths high constitutional office of
the Governor”.

30. Thatat theend of the Motion
the following be added, namely:--

“but regret that the Address
does not mention that corplete
and comprehensive  econonlic
sanctions  shouid bz imposcd
against the South African regime
for early dismantling of apartheid.

THE VICE-CHAIRMAN (DR:
G. VIJAYA MOHAN REDDY):
Now Mr. Bansal.

SHRI PAWAN KUMAR BAN-
SAL (Punjab): Sir, T bog 1o move.

19. The at theend of th: Motion
the following b: added, nam:ly: -

“but regret that the Address
docs not admit of the Governments
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abject failure intackling the explo- |
sive sitwation in Koshmir Valicy |
which has dcteriorated alarmingly
during ths last forr months and
poscs a veritable threat to the
nation’s unity and integrity”.

24. That ai theend of the Motion,
the following bs added, namely:-.

“but regret that the Address
does not contain any specific
action plan to muet effcctively and
speedily the grave situation pre-

vailing in Jammu & Kashmir,”

1
!
26, That attheend of the Motion !
the following b2 added, namely:— |

25. That at theend of the Motion

“but regret that the Address the following bs 2dded, namely:—

does not spall out the perception
of the Government on the Punjab
issue, its policy thorcon and the
action plan to deal withthe same™,

i

! “but regret that the Address,
; while referring to the formation
i of about a dozen Commitices to
| deal with vital problems facing the
l nation, singularly fails to outline
. any carcfully formulated policy
! and mecchanism to solve them.”
|

21. Thaiatthrend of the Motion
the following b: added, namely:-

“but regret that the Address
docs not refer to the larga-scale
violence unlcashed and booth
capturing and rigging perpetrated
with the connivancs of the State
machinery during the recent by-
election to the Mcham Constitu-

ency of Haryana Leigslative
Agsambly.”

26. That at thnend of the Motion,
the following bz added, namcly:—

“but regret that the Address
taking into account the astounding
changes in East Europe, Soviet
Union and South Africa, does not
contzin any fresh approach in
forcign policy.”

22, That at the end of the _
Mou?n, the following be added, 27. That at theend of the Motion,
namely:—

the following be added, namely: —

“but regret that the Address
docs not refer to the blow inflicted
on the indspandance of judiciary
by the action of the Government
in holding back the appointmsnts
of Judges which were finalised by
the last Government and to give
cffcct to which only Presid sntial
orders werc to bz issued.”

23, That at theend of the Motion
the following be added, namely:—

“but regret that the Acdress
does not admit of tha low priority
accorded by the Governinent to
education.”

THE VICE-CHAIRMAN (DR.

“but regret that the Address
docs not 1efer to the brutal repres-
sion of the people fighting for
democracy in Nepal andg to the
large-scale violation of human
rights in that country.”

28, That at theend of the Motion

the following be added, namely:—

“but regret that the Address
does not mafer to the shocking
happenings in Mcham Assembly
by-clection in Haryana and also
to the fact that a number of candi-
dates with criminal record have
been clected to the State asscmblies
in the rccent clection,”

G. VIJAYA  MOHAN REDDY): |
Now, Mr. Kapil verma.

THE VICE-CHAIRMAN (DR.
G. VIJAYA MOHAN REDDY):
Now, Mr. Santosh Bagrodia.

SHRI KAPIL VERMA (Uttar |
Pradesh): Sir, 1 beg to move: i
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SHRI SANTOSH BAGRODIA
{Rajasthan): Sir, [ bzg to mov: :

31. Thata!thzend ol th: Motion,
the following b added, namaly: —

“but regest thai the Addrass
docs not spacify any policy for
eradication of black nwney.”

32, Thatattheend of the Motion,
ths following bz added, namely:—

“but regret that the Acdress
does not mention about the terro-
rist and underground activities in
the State of Assam.”

33. That at theend ofths Motion,
ths lollowing be added, namely:—

“but megret that the Addeess
does not metion about the terrorist
and naxalite activities in the State
of Andira Pradssh, which have
increasad during the last few years”

THE VICE-CHAIRMAN(DR. G.
VIJAYA MCHAN REDDY): Ycs,
Mr. Ahluwalia,

st goEdm  fag wgaafa
(19€:X) . agidy, q A€0d didal g

34 =37 F Hy ¥ favafafaq
qL AT, WA~
“ R ] % fo ulawmog ¥
frgdy IIHT @ wNnE A Gy
39 nfymia OfFad w5 &fwl :rz;t
farr s g fams  afkaraeaeq
fama qar Sifasy 3 &3 ¥
g geaar fasr & "

35. TENIFX & g § faeafalas
S§r WY, HAT ——

“faeg wg § & whwmom #§
qarfy TR FV qAT g &
amir aifgfye ot feg = &
faz fadt Y9 @wIw &7 IV T
fsar war @
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36, 9rqig ¥ wg ¥ farafafax
N S, HA -

“fgrg @3 & f5 afewmen §
WM QEAT 9T ATIUF AT AV
agdy g Findl T TATT BRI
gl fpar w4t & W< 3@ Tafy w)
frifgs @@ aqar Fqdl #1 a9
W & fau fodi $gn &1 @@
A8t faar war §

37. stxiT & g § faafafea
Sier S, Al

“f:g @z & fo sfamo *
aaar uifegifadt o ster 3w §
geygeTs! 9T fam o @ et
A waul W fEEgal & e
geqT ¥ 37 39 ¥ WA 4 9@ WY
T %7 T GREASN BT Ieaw )
foqr war g

58 WEgia & weg ¥ fawfafas
SrEr $q, i —

"firg @7 § & sfawaw ¥
Wi R wer JUNT AW &Y, faad
mtﬁ"T i fgq wWieg & wig
w3 & wifeeqw G zrrwt. &
IqaY mag G, foad @ &y ¥
g g, & JFA F AW F
GHsT T Irag w51 f6ar T4 F

39. ety & wed § faratatas
Srer wig, wafy —

“frey @w g fa afwarm & 9
qt gwrg H{T SFEL OMT FOHIT H
g qrEdl I AT
T fagTe w7 et g€ wfafafaar <1
TERAT ) TEE W A TH I
F afafafyai 51 fafad =3 %
fau fordi 21g Faal &1 gamg
fear war §

40. TEaTg & seF N fywiafgs
ST wme, wul -



337 Motion of Thanks on

“ferg ge g f& afgamw §
A gl & Al & QWA agT
qfgnl ¥ Fg¥ gu Wl *T wwEgAr
F 4E & o § 8w ¥ anfadgar
& wikwl w1 ANy AT F WX
& gaew &1 Sfewmw fear s

% v’

41. 51T ¥ weg ® famfafay
I ST, wARY ——

“foig @r ¢ 5 wlvwmw & 5
a1 “geat 9T starfa owAfa”
HAN & AR F &N F1 AT
mar & WX T & faafsa mrEw
g qag ¥ w s fe¥ Wiy &
aasE ¥ga fagm aat SegE §
A gfEar 1 A @ ¥
gfcaror aww1T 7 qfasr &) wegar
?ﬁ 'Tﬁ % ln

THE VICE-CHAIRMAN (DR.
G. VIJAYA MOHAN REDDY):
Now, Mr. Vishvjit P. Singh.

SHRI VISHVIIT P. SINGH
(Maharashtra): Sir, I b g to move:

42. That ot the end of the Mo-
tion, the following t¢ added,
namely:—

s‘put regrot that the Addross,
while mznlicning the situalion
in Jammu & Kashmir, does
net refer to the sharp a~terio-
ration in the Law and order
situation in the State since the
20th January, 1990. "

43, Thoat ot the end of the Mo-
tion, the following bz  added,
namely -~

“but regret that the Address,
while meniioning the situation
in Jammu & Kashmir, does not
ciarify the stand of th~ Govern-
ment on the retention of Article
370 of the Constitution of India.”
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44. Tha! at th~ cnd of the Mo-
ticn, the following be added, ra-
mely -

“but rigeot that the Address
dois not mention ¢ sp:cific time-
frame for areiving at a solution
of the Ram Jenam-bhoomi-Babri
Mazid dispute.”

45. That at the end of the Mo-
tion, the following b: added, na-
m-ly:-

“but rrgret that the Address,
whilr meontioning  defines pre-
paridncss | fails to clarily the
stand of the Goverpmont about
the Nvclear Option'™

46, That 3t the end of the Mo-
tion, the following b: added, na-
mely- -

“but regret that the Address,
while  meationing  democratic
institutions, f»ils to meke any
mention of the en masse dis-
missal of Governors and Ambas-
sadors and their replacement by
committed  political  appoinleey
of the present Government.”

47. That at the end of the Mo-
ticn, the following be added, na-
mely: -

“but regret that the Address,
while mentioning the placing of
some Land Reform Lawy in the
Ninth  Schedule of the Consti-
tution, docs not clearly affirm
th earlicr commitment of the
Governmient 1o include all Land
Reform Laws in the Ninth
Schrdute of tht Constitution,”™

48, That at the end of the Mo-
tion, the following be added, na-
mely -

“but regret that he Address
fails to mention that the inicrim
relicf 1o bz paid to the Bhopu
gas victims will bx doled ou
in meagre monthly instalment!
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spread over  three yoars and
adjustcd  against the  final
amounts awarded,”

49, That at the end of the Mo-
tion, thc following bc added,
namely -

“but regret that the Address
fails to mention the hostile stand
taken by Bangiadesh vis-a-vis
Kashmir.”

50, That at the end of the Mo-
tion, the following be added, na-
mely -~

“but regret that the Address
fails to take note of the d-mo-
cratic aspirations of the people
of Nepal.”

st. That at the end of the Mo-
tion, the following be added, na-
mely:--

“but regret that the Address,
while  mentioning the  Indo-
Sri Lanka Accord, fails 10 make
a firm commitment regarding
the secrity of the Taumil popula-
tion and the devolution of
powers to the North-Eastern pro-
vinces of Sri Lanka.”

52. That at the end of the Mo-
tion, the following bz added. na-
mely: -

“but regret the Address, while
mentioning  our relations with
the United States of Amcrica,
fails to clarify our stand on the
outstanding issue of our Patents
Law.”

53, That at the end of the Mo-
tion, the following bc added, na-
mely -

“but regret that the Address
fails to mention the signal con-
teibution of Indiz under the
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leactership of latc Smt, Indira
Gapdhi and  Shri Rajiv Gandhi
towards the indcpendence of Na-
mibia.”

VICE-CHAIRMAN (DR. G.
VIJAYA MOHAN REDDY) :
Yes, Mr.  Narayanasamy,

SHRI V. NARAYANASAMY
(Pondicherry): Sir, 1 beg to move:

54. That at the end of the Mo-
tion, the following bc added, na-
mely:

“but regret that the Address
does not refer to the deteriora-
ting law and order situation pre-
vailing in Jammu &  Kashmir
where the civit  administration
has been taken over by the mili-
tants and the Government has
no control over the adminis-
tration at all and there is large
scale migration of  minonties
from that Statc to other States
and  Pakistan is openly aiding
and abetting the terrorits and
the  Govermment has totally
failed to restore normalacy in
the State”

55. That at the end of the Mo-
tion, the following be added, na-
mely:---

“but regret that the Address
docs not refer to  continuing
violence and killing of innocent
people by terrorists in Punjab
and  the failure of  the
Government to hold  Assembly
clections in that State to start the
political process and to hand
over the administration to the
clected representatives.”

56. That at the end of the Mo-
tion, the following be added, na-
mely: —

“but regret that the Address
does not mention about violence,
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booth-capturing e killing of
pooplt in ree nl Assembly 1 e-
tons in Bihar and also  in
Mcham constituoney of Heiyana
thereby subverting the  demo-
cratic  precess of election and
cncouraging momy and e cic
pow.r by th. Govirnmint.”

57. That at the end of th~ Mo-
tion, the following b: added, na-
mely:-~

“but regret that the Address
docs not refir 10 the suppres-
sion of press frecdom by the
present  Government in o various
Stater, «sp-cially in Jammy &
Kashmir, after the imposition of
President’s Rule”

38. That at the end of the Mo-
tion, the following, be added, na-
mely —

“but regret that the  Address
dozs not refer to the National
Front Government’s  failute 1o
control the rise in prices of essen-
tial commoditics and large scale
bungling in ths public distiibu-
tion system.”

59. That at the end of the Mo-
tion, the following be added, na-
mely i —

“but regret that the Address
does not refer 1o the Government’s
failure to scttle the long pending
Cauvery water dispute  between
the Governments of Karnataka,
Tamil Nadu and Pondicherry and
to solve the problems faced by
the farmers in these regions.”

6Q. That at he end of the Mo-
ion, the following b: added, na-
mely:- -

“but regret that the Address
does not refer to the Govern-
ment’s failure to implement th-
loan waiver scheme thereby ne-
gating the announctment made
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by the Prim~ Minister ard the
Finance Minister to waive loans
to the farming community.”

61. That at end of the Motion,
th~ following b~ a added, na-
mely: -

“but regret that the Address
does not reter to the steps takin
by the Government for the safety
and security of the Tamils living
in St1 Lanka after the withdrawal
of the [PKF {rom there,”

62. That at the end of the Mu-
tion, the following the added, nu-
moly:--

“but regret that the Address
does not condrmn the involve-
ment of Pakistan in the internail
affairs of India by aiding aud
abetting the terrovists in Punjab
and Jammu & Kashmir.”

THE VICE-CHAIRMAN (DR.
G. VIJAYA MOHAN REDDY):
Mr. Subramanian Swamy, Not here.
Shri Ram Naresh Yadav. Not here.
Yes, Mr. Salaria.

SHRI SHABBIR AHMAD
SALARIA (Jammu and Kashmir) :
Sir, I beg to move :

75. That at the end of the
Motion, the following be added,
namely —

“but regret that the Address
does not mention the develop-
ments  following the appoint-
ment of Shri  Jagmohan as
Governor of Jammu & Kashmir,
such as the imposition of Go-
vernor’s Rule. dissolution of the
Legislative Assembly and the
atrocities on the people and
Tong spelis of curfew.”

76.aThtat the end of the
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[Shri Shubbir Ahmad Sa'aria)
motion the following be added.
namely -

“But regret that the Address
does not indicate the time with-
in which the democratic process
in the State of Punjab will be
restored and the eleciionto the
Legislative Assembly of that Statc
will be held.”

77. That at the ead of the
Motion, the following be added,
namely —

“but regret that the Address
does not slate that the decisionof
the Courtin Ramjanambhoomi
-Babri Masjid dispute shall be
followed.™

78. That at the end of the
Motion, the following be added,
namely :—

“but regret that the Address
does not state the time within
which the recommendations of
the Gujral Committee shall be
implemented without which the
assurance for the promotion of
Urdu is a mere eye-wash.”

79. That at the end of the
Motion, the following be added,
namely :-

“But regret that the Address
does not assure that the recom-
mendations of the Sarkaria Com-
mission shall be adhered to and
that all erosion in the autonomy
of the State of Jammu& Kashmir
shall be undone by restoration of
1952 position.””

80. That at the end of the
Motion, the follwing be added,
namely —

“but regret that the Address
does not conlain any assurance
that pending the establishment
of the high level judicial com-
mission the appointment  of

| RATYA SABHA | the President’s Address 344

High Court and Supreme Court
judges shall not be made.”

81. That at the end of the
Motion, the following be added,
namely - -

“but regret that there is no
assurance in the Address to im-
plement the recommendations of
the Government of Jammu &
Kashmir for conferring Sche-
duled Tribe status on Gujars,
Bakarwal and Argons of that
State.

82. That at the end of the
Motion, the following be added,
namely -

“but regret that thc Address
does not mention the steps pro-
posed to be taken to ensure that
a female foetus is not destroyed
by any clinical or other means,”

83. That at the ond of the
Motion, the following be added,
namely :—

“But regret that the Address
does not mention the fact that
1/3rd of the territory of the
State of Jammue & Kashmir and
1/3td of its population have been
separated for the last 43 years
by the ceasefire line and that
there are no means for the people
of the State to move within the
State.™

The yuestiong were proposed,

ot @i gmigan (o) o
YeAaud agEe, wF @z g iy
wEafy & yfawam 97w A
NI F TH 9TATT GTH 1TqT GHAT
WER TE AV aar |

wiega?, 4l Aw war 1 S
ar T A gt afvae d o
L AT F 2 & AW R 98 %y
#¥ wa A A1 fy gw a0 7 ofeadsy
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AT ARy £ 1 wiegay,  ofzada
nTar | Q'f'(aﬁ'f I F ag wmEr g
fF 9adi QX &9 "wF Faad¥ qry &
Ay W gAN  qiEe Afgeqifyg
g5 1 wAy A9 ot A F LA
EX ag fEdT gt & Fids
A 33 =T twar & & a0 sAar
F St farig fgar § w9 favg &
HI81T St q ala S feafa i
g 9% gy g3 faqd 2@ a0
AfaxT fawrd « qA@ F QT Sy
A% & AT 3% WL faegiy
qIFTL 7741€ 39 A0 F g & =t
X @ geq feu 4 S Wi F
4f, Ry F FTATFE WAFT 9a Wi 4
fs 93 & 30 aTarT £ ShreaTT g
a8 @ faqdr «fr nwrd $1 98 9,
gaxfedil @, IFT wuwe § Al
Ao 1 HiEF Alaat, A%EE @
f& zu awre A, & fme T TFH
g afeT ex o1 W fawr A
fr@ifd + w7 8§ zw S A
A A § fam g, wew 94T
fet way aa &g O san § fad
nE wF g7 & feor § A
Wi FIT LT IIAT TAT & | AIWAY,
AT F gUplT q&aT § | Iwiga
g Aymay gt sfama fegar
AT yiyaw & gua@ gzl 9 fydi
wE atE F) g LT E 1 gl
gidl o S ) wfew S A
FTEIT Waigifiea &xdr & 7z afagre
¥ o g ¥ EfEaR 7 @A
Faré % Zidf 2 38 s®¥ A
a1 o3a FYHT & a3E w7y az
il '-rarwrg”r' g fs @ awm A £
3 nx Faadr gy A a0 £ 1 afyw
FifE AT FAT T 9fkada nrar
afegdga, dar aar f1 G 0% gaT
F1 42 a1 A aurv gl a@ fsag
aar ""ﬁ arq A& 42 @ad 3. faw
FEA A, T7H SN T ATFILFATE i<

DA & feasl W FT GHdw
frar 1 grerat. ATERTT ATEr €

oI i § ) ke Few atsiw
F3 § g8 AT qeqvagd ¥ fyo

Ir A A F o wWEAE AWIC G
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AT «ig T3 a1 & 1 iy sS4
@I & < F Qrg S aEd faw

g & frafadl & gra @1 "me
far 19 § 37 amdl 5y frsar

A aWFI FT 90 $A Far § 1
T ATHTE &Y Az 1 gar wd &
fo gat T % Atg wr xU o
ar 3 W ZAY Al & S gw wyaar
Yol I% 2, U Uz yEE T I
! 3 afemy @ aFal o
qd.]’ qg  "ai :‘F?T % I {graagy,
Tegle wrd g5y AT U & faqr
B 2o =T wSIAr @Er & o § ogEar
sizar g fa fredr aidn v &
wigT A T W A gar  agi ;an
g frogwd fadoi & o mo &
ARIET H 0% fr @A w1 faas
foar &1 AT gm femmw @ g
W I F9A § I 48 9av
a8 & fo fwadr & ndaerr TAET F
o 8 fi a9 wedy oS (53w
¥ & oz W ¥ fr "er ATFIT &
EC IR & Fe war 2 fs Twar
FAAT G g A 5T 3nTU e
F4 EMT ) THG YT @3tgar N %
¥ F IT AN F WAS F Ux CouF
TR0 E AT | i 5w & &4
ag waa A fx oo avmITow AE
A L E AN i CO CAC TR
qreEaT, 5T st el AAiw fx
FHT AT @IF &) u™m 3AA
Faeisd | Wleg, el & niwamaer
gv  Om  fR1 AU gRagig ¥ €At
9T Tg fEdr gw #FOWT &
837 TRAT WITT ;@ 6T 41 W
A A7 a@d § fa afaﬂ"c. #1 FE
WfqT deat agr W A gml Agl
& AT, amdl 7 g A g

qraEd. § grer gy fer
T8ET g, fxoaw § g feegeat i
qOTIRF  wEEL L@ FRIT !
THET G Tf;rq Vogg el ¥
¥ S 577 fgu w2 a3 zm?
&I FHTHIR F owi g § Wi
uh qm AN SHGT W gl qw &
JAAT F Alg xwT A § | fGoH
T & S wUT 5o § uty gmEy

&
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[« avat §atsgn)

fog FI470 AZA ¥ TAF qeauicdy
FIAT 7 HOTHT FAT Fomq I w1090 7
FERAT, Wl & arm 599 3r3ew
,.'rs‘ﬁ_  arv § s fpar g ean

oy e £741 ated £ g8 faadr
farﬁm g TTH wIAT aTEd F 7
HOiA 3794 FAAUEE MAT {0
Rl ¢ HAT A qq‘( gl F ATF LR
TR AT AT JiT qAT 9 ATGF) F4f
gy @ A FW B T W QA
¥ary, faqad 5 ar aqad fifsg
9Ygi H) aUART § Sfaw 1 3A 5 aTwn
g R HAwd & A 9v gR aFaa
fx za g &1 fodd gq F5 {
aEFT 31 AR wHAT T FlA § 95
A Usa  war 7 FRfd 4 wA
g1 o amad faar &1 Ewd war i
fp g9 wgdens @9 A0 0 #Y
F3q 9 fUUR fEar ar 3 HEl F
B A AR w0 A qEl g abeA
faqwT amaT A w7 % Qg A
N OWr MWEUE § o« x &g
@ifse, gaa MfsT . ozg O =@
f& wonr alHl? -, 9T giw  ale
TE 99 FGZT 1 gt ad ¥ fao
A A ATTRr WIETT gAY
99 A Iuer ad T‘rar g1 1 93
ATFIT 2 €, aw & aa. A
afar 0% FI%T §q 3w § I
At dafea ¥ xm@wm & 1w o
»fga &1 &§ @ wI0g fgar  w
& wiAxy m‘z"f A USE AWT A A
IR AAqr ¥ T HT  JaAFT ATl
EXCTRRIR: O T+ f.ar#r Sgar § S
Fifa w?v‘ﬁaq dqT W aw wwT
X F 3wt 2w A ssng e E
nAT AT A% 21 # [iud qeuw
3 wig freriAr avzan RS
F-gmizarr N Afs gw A 57 %
9 39 Aq- ﬂr"vns#rr"’ Tl Aif7 & w517
7 fala § gw gl ae & ey
warfys 30 ¢+ zaF fauw gaarg fear
st g wfea wATET ot Aew
FOUL ITF AT oA A0St Ay
T S R W UsT WG, S w2
THY  gq AT F amar a i
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gt 17 q¥ farm @ wAmA §AR
fgar SY IR & anga § ar |
gia fgad fevogo 37 100 fRW
T 100 faq A A lm & A
RFT A ATXT §F gl fRigEana
Y FA @l &< F @yl L fear g
WA & waAT - faRa wE TEUs
S w1 UF fadgT ®IUF | AR
FT & i1 fRugd 8 at®is &1
g2 3 frw v falo 547 E 7
fadaq ©I § F9arzede ¥ FJILy
g U FH A A @ 4T e
T3 AT mﬂ W AN {7
safey FAE Fw¥ F faedard &
g Brg a7 AlfAw fnowle GTEe
§ 32 ¥ 33y ) f&At A7, 100 &Sl
¥ 12 Al a\r w0 a8 gw
aw FT %2 E @r fr 58 g3 ¥ B

# ATgT 18 L zrﬂ;, TV e F
ar&: FiaA WTEFTT I€ qri('i"ﬂ Fﬁ’é?’
A8t @A T E L owF 100 faAV A
frﬁ AFIqU argrg s AT A
za o FT €939 & 5 oF @0 U
FT CFAFEL A T, IEFT fa2ar wah
T T 38 o F¥ 9%F 9T T FT
g For & AN Ey AT T awar g,
7z, F@ ¥ AN AY UAAC F OFATE,
fug & amm facdy 7w & fao aw
fen 1 @7 R € T FT AEW AOF
sweATiedm Ade A gwAr awd w7
g afgo %qfan # ;I §3Ar
agaT § AT adt § 9% gudl figg
A siqeeda T # @l fwAr,
U§ 3 ZAT HT BA @F 2T §
FIFT Fi WIAFT /AT 1 37 9T G
aza @ s 2 e s &
m‘—‘r‘? 7 iTFl'T i gw B W geAr
AT § o1 M@ 43 awt # 9w
-Fm “ﬁT srrar': qr sy w@e fawy aref
§ §m faRv atwTdl A fear &, @@k
7 faar ar ) A A wmaw F@E
g g Al 4 wwaT F@H
| ? w7 & A 33 @ gioA
A & A ToRT RFTOTA HUIT , NI
FAt & #yr gndy AfFNE 1 3
A7 & Ta qw 7y fade Afy end
Jgre ) & @i farmY ¥ yuAr qtw
Al fgar g
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AT A T, 4 owimg
FUAC Aigar g & o Al sy
f938 Fi9-Uw sie wawe o sgigi
gfus qaw g, 9999 &1 AT FIOR
1 HT T AW A fem wn ¥
T ag |

wegaY, ATE AT FF 3% f&d
v faw Wt S 7 w3 fran

o917 @ 9 fag 3g #
=g H OAT9T gt & oA 3R
foa 9z ATqd AN FT qq fagr oo,
St wiqT ag w3 fF ogw fEaat
* Ul W WE KA, AN T
frmra W1 SR ®F 9, B2 fRary
Y #g %, @A Fag ot 52§
R wrdfarg o g 9 e Tl
F miivmen § & zEwr T
af "8 far o w3 oaAn fRaa,
qgd X H O FEFT AT e
frag ot mifses wswd aw
fofE e a1 =gy § 1. . . (TgUm)

g
&
&l

oy fagaera  wWigae staw
(rgiwsz) : HU qize FE AT

wgrey, afan @ sEz agw 9w
@ g W e FE W #Hifaa

fufteer gisw # @fge =& g0
ey & sfwwmEer & @iy ¥ g
amt & fear w9 8 ag wmy
fegai & ... (swagw) waw fafaee
F1 w1 wiafafe g1 =@ifgw. .
(smaen) T wEAqW W w4
@ 2., . (Aauw)

st qleasia fag  wgearfaar
(fagi) © @g_wegwty &1l

. (sa=ara)

THE MINISTER OF STATE
IN THE MINISTRY OF DEFEN-
CE (DR. RAJA RAMANNA) : Mr.
Vice-Chairman, Sir, T would like
to know what the definition of
seniority is. There is nothing like
that. There is no such definition of
seniority. I am listening.

(Interruptions)
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SHRI PAWAN  KUMAR
BANSAL (Punjab) : By now he
should have sent word to the Home
Minister or somebody else.

(Interruptions)

DR. RAJA RAMANNA : No-
thing doing.

SHRI PAWAN KUMAR BAN-
SAL : The way the Parliament is-
being treated by the Ruling Party
is bad. You also look at the number
of their Members. Not more than
5 Members are there on the Treasury
Benches. I do not want to raise a
point regarding quorum.

(Interruptions)

SHRI MIRZA IRSHADBAIG:
This is the first speech on the Motion
of Thanks on the President’s
Address.

SHRI VITHALRAO MADHAV-
RAO JADHAV :I would request
the hon. Minister, through you,
not to make a mockery of this
House. Some senior Minister must
be present here. He has to reply to
this debate.

w Ay fag sgaarfomr
IqaaTened  WERE, Wt st Tisg
HAY S q TS wewwSAi w1 v fawar

Segweds (3 i fawg Wga
W) : AHF G| g

= geaea fag wgafear
w oFf @ & ... (waew)
FEEA AT § I g WM
Is it a dictatorship 3= .5 g1 & =77
FAM . (sWEIR)

THE VICE-CHAIRMAN :
(DR. G. VIJAYA MOHAN REDDY)
it is not a dictatorship.

THE LEADER OF THE HOUSE
(SHRI M.S. GURUPADASWAMY):
1 appreciate your feelings. I always
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maintain that no Minister and no
Government should insult the House
in any manner or individual Mem-
bers. 1 had some urgent work. |
went there. 1 have come back. If
there is any feeling in your mind
that a senior Minister is not present.
I would like you to appreciate my
problem. I had to go there urgently
and T came back. 1 do not mean
any insult to the House at all.

SHRI S.S. AHLUWALIA : Tt
was done by your junior Minister.
It is a very serious thing. He said:
“Nothing doing”.

(Interruptions

SHRI PAWAN KUMAR BAN.-
SAL : He should know what he has
to say in Parliament as a Minister.

SHRI JAGESH DESALI
(Maharastra) :  Sir, when  there
is a discussion on the  Presi-
dent’'s  Address and when the
first speaker on this side speaks
the convention is  that ...(Inter

ruptions) ... the Prime
present.  But,  unfortunately, this
time, even the Cabinet  Minister
is not present, Always, itisa conven
tion in this House that when the
first speaker from this side speaks
on the President’s Address, even
the Prime Minister is present. That
is the convention of the House.

Minister is

SHRI M.S. GURUPADA-
SWAMY : If there is convention,
1 mean to maintain the convention.
I repeat what [ said earlier.  There
is no motive in this at all. [  have
come back. [ have taken note of
your feelings,

({nterruptions)

SHRI PAWAN KUMAR
BANSAL : Sir, with all humility,
I have to say that the words used
by the hon. Minister of  State
were  ‘nothing doing; the House
will go.” He should know that
he is talking to the Members of
Parliament in the Parliament, not
to his junior officers.

(Interriupons)
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SHRI V. GOPALSAMY
(Tun_ul Nadu) : It is not un-
parliamentary.

THE VICE-CHAIRMAN (DE.

G. VIJAYA MOHAN REDDY) :
You are all speaking without the
permission of the Chair.
(Interruptions)

SHR! M. S. GURUPADA-
SWAMY : May I again say, please
do not make an issuc of these
things ? After all, as Members
of Parliament, we have to be

generous to cach other. (Inter-
ruptions)

SHRI PAWAN KUMAR
BANSAL : Sir, you please ask for
the record and see what the hon.
Minister of State said.

THE VICE-CHAIRMAN (DR.
G. VUAYA MOHAN REDDY) :
that is all right...

SHRI S. S. AHLUWALIA
He should learn how to behave
with the Members of Parliament.
(Interruptions)

THE VICE-CHAIRMAN (DR.
G. VIJAYA MOHAN REDDY) :
Mirzasahib, please carry on.

ot wyaf gt &w . memaET, zA
FIwT F UEGIR A F oGiAeT

i UF 3T FI 1 (sAIUA)
SHRI PAWAN  KUMAR

BANSAL : Sir, those words should
be deleted.

THE VICE-CHAIRMAN (DR.
G. VIIAYA MOHAN REDDY}
No, no.

SHRI PAWAN KUMAR
BANSAL : What are you saying,
Sir ? They are not to be dele-

ted?

THE VICE-CHAIRMAN (DR.
G. VIJAYA MOHAN REDDY}
What ?
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SHRI PAWAN KUMAR
BANSAL : If something was said
which is not really to be said to
the Members...

THE VICE-CHAIRMAN (DR.
G. VIJAYA MOHAN REDDY) :
1 have been listening to him.
There is nothing that has been
said. . .(Interruptions)

SHRI PAWAN KUMAR

BANSAL : Sir, you go through the
record.

THE VICE-CHAIRMAN (DR.

G. VIJAYA MOHAN REDDY) :

Mirzasahib, please carry on.

= Arat  galear
(cagavw)

JqIAFY,

THE VICE-CHAIRMAN ( DR.
G. VIJAYA MOHAN REDDY) :
Already the Leader of the House
has explained the matter satisfac-
torily. There is nothing unparlia-
mentary. He was volunteering to
give youthe reply that he is attending
to the work...

(Interruptions)

SHRI PAWAN KUMAR
BANSAIL : The question is as to
what the Minister of State has
said here.

SHRI S. S AHLUWALIA
Can he repeat his words ?

THE VICE-CHAIRMAN (DR.
VIJAYA MOHAN REDDY)
Mirzasahib, carry on.
(Interruptions)

SHRI PAWAN KUMAR
BANSAL : Sir, I seek your protec-
tion. I have said something.
Kindly do not overlook it and
ask for the record.

SHRI S.S AHLUWALIA
We want your ruling on this.
(Interruptions)
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SHRI VISHVIIT P. SINGH
{(Maharashtra) Mr.  Vice-
Chairman, Sir, I have the greatest
respect for the hon. Minister of
State. I know about his career, I
know his background. I have great
respect for him. But he is not
familiar with the conventions of
this House. As Mr. Gurupada-
swamy, the hon. Leader of the
House has just now said, the con-
vention in this House is that when
the first speakers are speaking,
there is a senior Minister present.
(Interruptions) One minute, please.
That protest was lodged quite
vehemently by our side. And in
response, the hon. Minister of State
with great annoyance said, ‘“‘noth-
ing doing.”

THE VICE-CHAIRMAN (DR.
G. VIJAYA MOHAN REDDY) :
No annoyance in that. Let us
not infer something which is not
intended.

SHRI VISHVIJIT P. SINGH :
He was annoyed and he said “nothing
doing”, and sat down. (Interrup-
tions) All I have to say, Mr. Vice-
Chairman, Sir, and my request to
the hon. Minister of State through
you is to say that he withdraws
his remarks.

THE VICE-CHAIRMAN (DR.
G. VIJAYA MOHAN REDDY) :
No, no. We will go through the
record.

6.60 P.M.

SHRI VISHVIIT P. SINGH :
Why cannot he withdraw his re-
marks ? That will solve the pro-
blem.

THE VICE-CHAIRMAN (DR.
G. VIJAYA MOHAN REDDY) :
That is all right. You please carry
on, Mirzasahib.

(Interruptions)

SHRI PAWAN KUMAR
BANSAL): Sir, we seck your pro-
tection. Please do not defend the
Minister like that.
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THE VICE-CHAIRMAN (DR.
G. VIJAYA MOHAN REDDY) :
It is not a question of dfending
the Minister. ...

(Interruptions)

SHRI PAWAN KUMAR
BANSAL : We seck your pro-
tection. Please do no defend the
Minister like that.

THE VICE-CHAIRMAN (DR.
G. VIJAYA MOHAN) REDDY) :
No, no. (lnterruptions)

SHRI  PAWAN KUMAR
BANSAL : We have all the respect
and high esteem for the hon. Minis-
ter of State. But he must realize
that we are functioning in the Par-
liament.

THE VICE-CHAIRMAN (DR.
G. VIJAYA  MOHAN REDDY) :
That is all right, we will go through
the records.

SHRI PAWAN KUMAR
BANSAL : What will you do after
going through the records ? Please
tell us. Just assure the House
what  you will do.

THE VICE-CHAIRMAN (DR.
G. VIJAYA MOHAN REDDY) :
You have asked that the record
must be gone through and I have
assured you that I will do it.

SHRI VISHVIJIT P. SINGH :
He has said nothing unparliamen-
tary. There is no point in going
through the records because he
has said nothing unparlinmentary:

THE VICE-CHAIRMAN (DR.
G. YIJAYA MOHAN REDDY) :
There the matter  ends.

SHRI VISHVIIT P. SINGH :
1 am sorry, there the matter does
not end. (Inferruptions);
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SHRI VITHALRAO MADHAY-
RAO JADHAV : You go
through the records and then decide.
If these words are there, you delete
them.

SHRI VISHVJIT P. SINGH -
I appeal to the Leader of the House.

SHRI VITHALRAO MADHAYV
RAQO JADHAV: You must go
through the records.

THE VICE-CHAIRMAN (Dr.
G. VIJAYA MOHAN REDDY) :
Mr. Mizra, please proceed with
your speech. (Interruptions). |
cannot say nothing more than this
that 1 will go through the records.

DR. RAJA RAMMANA
Mr. Vice-Chairman, Sir, I did not
really know that this is going (o
cause so much feeling of hurt to the
hon. Member. Therefore, 1 with-
draw what [ said and | am sorry
that it was donc.

SHRI VISHVIJIT P. SINGH) :
Well  spoken. Very good.

SHRI V. GOPALSAMY
Your  colleague, yesterday, do
you know how he behaved ? Aand
you were keeping quiet.

THE VICE-CHAIRMAN (DR.
G. VIJAYA MOHAN REDDY) :
1 have an announcement to make.

ANNOUNCEMENT RY: RECOM-
MENDATION OF BUSINESS
ADVISORY COMMITTEE

THE VICE-CHAIRMAN (DR.
G. VIJAYA MOHAN REDDY):
I have to inform Mombers that the
Business  Advisory Committec at
its mceting held today, the (5th
March, 1990 rccommended that the
house  should sit apto .90 pom,
today and from tomwrrow, the
16th March, 1920, should sit upi:



